3 Papers Lad

LARANG SAI): I beg to lay on the
‘Table—

(1) The following statemenis
(Hind1 and English versions) show-
ing the action by the Government
on various assurances, promises and
undertakings given by the Ministers
during the varioug sessions of Lok
Sabha —

(1) Statement No

XXIX-Tenth
Session, 1874

(n) Statement No

XXI-Twelth

Session, 1974

(1) Statement No

IX-Severteenth
Session, 1976 J
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(1v) Statement No
Session, 1877

(v) Statemeny No
Session 1977

(v1) Statement No
Session, 1977

(vi) Statement No
Session, 1878

VI-Tust
IX-Second
V-Third

11-Fourth

{2) A statement (Hindi and Eng-
hsh versions chowing reasons for
delay in the Implementation Reports
[Placed 1n Library, See No LT-2208/
78}

EMPLOYEES’ P F (AMDT ) SCHEME, 1978

SHR1 LARANG SAI On behalf of
Shry Dr Ram Kirpaj Sinha, I beg to
lay op the Table a copy of the
Employees’ provident Funds (Amend-
ment) Scheme, 1978 (Hind: and English
versions) published in Notification No
GSR 602 1n Gazelte of India dated
the 6th May, 1978 under sub-section
(2) of section 7 of the Employees’ Pro-
vident Funds ang Miscellaneous Pro-
visions Act 1952 [Placed m Library
See No LT-2298/78)

NoTiFIcATION UNDER CENTRAL ExcIse
Ruizs, 1944

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI ZUL.-
FIQUARULLAH) I beg to lay on

MAY 11, 1878 Rly. Convention Comm. Report 4

the Table a copy of Notification No.
GSR 273(E) (Hind1 and English ver-
sions) published n Gazette of India
dated the 8th May 1978, issued under
the Central Excise Rules, 1944

[Placed 1 Library Se¢ No LT-2300/
78)

COMMITTEE ON PETITIONS
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COMMITTFE ON PAPERS LAID ON
THE TABLE

Srx1H REPORT

SHRI KANWAR LAL GUPTA
(Delh1 Sada:) Sir I beg to present
the Sixth Report of the Committee on
Papers Laid on {he Table

RAILWAY CONVENTION COM-
MITTEE

Tiirp RiPORT

SHRI KRISHAN KANT (Chandi-
garh) 1 beg to present the Third
Report of the Railway Convention
Commuttee on Action Taken by Gov-
'ernment on the recommendations con-
itained in ther Ninth Report, 1973 on
“Social Burdens on Indian Railwaya”
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